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Use of Red Number Plates and Flags 
in Cars by Ex-Rulers

552. Shri Daji: Will the Minister
of Home Affairs be pleased to state:

(a) w hether it is a fact that the for­
mer princes are still allowed to use 
distinctive Red Colour Plates on the 
motor cars and also their own flags; 
and

(b) if so? when Government propose 
to do away with this practice?

The Minister of Home Affairs (Shri 
Lai Bahadur Shastri): (a) Yes. This
is one of the privileges guaranteed to 
the Rulers of former Indian States in 
the Agreements of merger executed 
with them.

(b) There is no proposal to do so.

National Small Savings

f  Shri S. B. Das:
ggj J Shri Subodh Hansda:

* "] Shri Basumatari:
I Shri S. C. Samanta:

Will the Minister of Finance be 
pleased to state:

(a) w hether it is a fact that there
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is a trend towards fall in national 
small savings;

(b) if so, the reason therefor; and

(c) since when such fall has sta rt­
ed?

The Minister of Finance (Shri 
Morarji Desai); (a) to (c). The net 
collections in 1961-62 amounted to Rs. 
91 crores as compared to Rs. 105 crores 
in 1960-61. The large increase in 
1960-61 was due mainly to a diversion 
of the deposits in the Post Office Sav­
ings Banks, a trend which has been 
partly reversed in 1961-62, following 
the revival of the public confidence 
in the commercial banks. It is nott 
therefore, correct to assume that there 
has been any continuing trend of a 
decline in these collections.

Gold From Kolar Kept in Reserves

554. Shri Rameshwar Tantia: Will
the M inister of Finance be pleased 
to state:

(a) the reasons for Government’s 
decision to keep the gold from Kolar 
in official reserves instead of selling it 
in the open m arket; and

(b) what is the extent of the stag-' 
nation of finances under such an 
arrangement? .

The Minister of Finance (Shri 
Morarji Desai): (a) The gold is being 
acquired to augment the country’s 
foreign exchange reserves.

(b) An amount of Rs. 21-08 crores 
has been invested in the acquisition of 
gold from the gold mines in Mysore 
during the period July  1958 (the date 
from which the Central Government 
started acquiring the gold) to March 
1962.

Delhi Police Lock-Ups

555. Shri Surendra Pal Singh: Will 
the  M inister of Home Affairs be pleas­
ed to state:

(a) whether Government’s attention 
has been drawn to the complaints in 
the  daily papers regarding the over­

crowding and insanitary conditions in­
side the Delhi Police lockups; and

(b) if so, how far these complaints 
are correct, and what steps are being 
taken to improve matters?

The Minister of State in the Minis­
try of Home Affairs (Shri Datar): (a)
and (b). Government have seen the 
report in question. There is no subs­
tance in the allegation that the Police 
lock-ups are over-crowded or insani­
tary.

Selection Grade for Assistants

f  Shri Surendra Pal Singh:
55b* \  Shri D. C. Sharma:

Will the Minister of name Affairs 
be pleased to state:

(a) whether Government have taken 
any final decision regarding ‘Selection 
Grade’ for Assistants;

(b) if so, w hat is the proposed 
grade; and

(c) w hether there is any minimum 
period of service for that?

The Minister of State in the Minis­
try of Home Affairs (Shri Datar): (a)
to (c). The m atter is still under con­
sideration.

Fire Accidents in Delhi

/  Shri Basumatari:
* \  Shri Bishanchander Seth:

Will the Minister of Home Affairs 
be pleased to refer to his statement 
made in the Lok Sabha on the 5th 
June, 1962 regarding fire in Con­
naught Place, New Delhi and state:

(a) w hether enquiries have since 
been made;

(b) if so, the details thereof; and

(c) what measures Government 
have taken to avoid recurrence of 
such incidents in future?

The Minister of State In the Minis­
try of Home Affairs (Shri Datar):
(a) to (c). Enquiries were made in 
the matter. Replies have been




